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1 2 3 4 5 6
25. Nagaland - - - -
26. Odisha 4 5,548 83.22 10.50

27.  Puducherry - - - -

28. Punjab - - - -
29. Rajasthan 23 12,307 184.61 37.53
30. Sikkim - - - -
31. Tamil Nadu 197 34,013 510.20 40.50
32. Telangana 144 80,481 1,207.22 261.76
33. Tripura - - - -

34. Uttar Pradesh - - - -

35. Uttarakhand 2 464 6.96 -
36. West Bengal 108 74,880 1,123.20 88.85
GranD ToTaL 746 5,08,902 7,545.63 1,099.48

Shelters sanctioned under NULM

1478. SHRI RAMDAS ATHAWALE:
SHRI P. BHATTACHARYA:

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be

pleased to state:

(a) the details of shelters sanctioned under the National Urban Livelihood Mission
(NULM) during the last two years, State/UT-wise;

(b) whether the progress in the construction of night shelters has been very slow
across most of the States despite the Government providing 80 per cent of funds
required for building and refurbishing the shelters for the urban homeless under the

‘Scheme for Shelters for Urban Homeless', and
(c) if so, the reasons therefor along with the corrective action taken thereon?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND
URBAN POVERTY ALLEVIATION (SHRI BABUL SUPRIYO): (a) It is the
primary responsibility of the State Governments to provide shelter for the Urban
Homeless people. In order to complement and supplement the efforts of the State/UT
Governments, the Ministry of Housing and Urban Poverty Alleviation is implementing

a Scheme namely ‘Shelter for Urban Homeless (SUH)’ as a component of Deendayal
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Antyodaya Yojana - National Urban Livelihoods Mission for providing permanent
shelters with basic facilities to urban homeless. The Scheme is implemented through
respective States/UTs. State/UT-wise details of the shelters sanctioned under the

Scheme since its inception are given in Statement (See below).

(b) and (c) As per the information received from the States/UTs, as on 29.02.2016,
a total of 770 shelters have been sanctioned by 20 States/UTs. Out of this, 270
shelters have become operational and rest are under different stages of construction.
The Ministry is constantly pursuing with the States/UTs for effective implementation

of the Scheme and timely completion of the projects.
Statement

State-wise number of shelters sanctioned under Deendayal Antyodaya Yojana-

National Urban Livelihoods Mission since its inception

(As on 29.02.2016)

SI1. No. State/UTs* Number of shelter sanctioned
under NULM (New construction,
refurbished and assistance for
operation and maintenance)

1 2 3
1. Andhra Pradesh 31
2. Bihar 48
3. Chhattisgarh 11
4. Gujarat 10
5. Himachal Pradesh 7
6. Jharkhand 35
7. Jammu and Kashmir 2
8. Karnataka 26
0. Kerala 8
10.  Maharashtra 29
11. Madhya Pradesh 133
12. Mizoram 35
13. Odisha 26
14. Punjab 16

15.  Rajasthan 87
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1 2 3
16.  Tamil Nadu 95
17. Telangana 41
18.  Uttarakhand 8
19.  Uttar Pradesh 72
20. West Bengal 50

TotaL 770

* Rest of the States/UTs have not sanctioned any project proposals for shelters till now.
Accommodation to poor tribals in cities

1479. SHRI PARIMAL NATHWANI: Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(a) whether Government has any scheme to provide accommodation to poor

tribals coming from forest areas to live in cities;
(b) if so, the details thereof, State-wise; and

(c) the details of the total number of poor tribals who are residing permanently

in cities and have been provided accommodation so far, city-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIYO): (a) to (c¢) The Ministry has
been implementing Basic Services to the Urban Poor (BSUP), Integrated Housing and
Slum Development Programme (IHSDP) components of Jawaharlal Nehru National
Urban Renewal Mission (JNNURM) and Rajiv Awas Yojana (RAY) for providing
houses along with basic civil and social infrastructure for slum dwellers and urban poor.
Under these Schemes, entire slum is taken up for redevelopment and houses with civic
infrastructure are provided to all eligible slum dwellers (including the tribals) residing in
the slum selected for relocation/up-gradation by the States concerned. Due to universal
coverage/approach envisaged in the JNNURM/RAY Schemes Guidelines, no separate
data regarding tribals benefitted under these Schemes is maintained by this Ministry.

In pursuance of the Government’s vision of facilitating housing to all by
2022, the Government has launched “Pradhan Mantri Awas Yojana-Housing for All
(Urban)” Mission on 25.6.2015. The Mission aims to provide assistance to States/
UTs in addressing the housing requirement of the slum dwellers and urban poor. The
Mission Guidelines makes it incumbent upon the States/UTs to undertake demand
survey for assessing actual demand of housing for urban poor belonging to different

categories including tribals.



